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=TT UH/E. FoeaT
k&l

150/7A2

122 150/8 1T

fAstT (2

0.0428

20. FTATFO
/3T, TTHTETHT

RIERIRS

150/8A2

123 166/5T7

BEIREIEEE)

0.0469

1216. Fefter THE
/AT, TAT
166/5A2

124 166/7 9T

IEEIREIEEE)

0.026

107. Tfeer dorEt
T/ AT HALT
166/7A2

125 168/11 9T

fAstT (2

A

0.004

2. STHEFCHI T
IRESRIEEIICE]

168/11A2

126 168/12 9T

fAsft (gee)

A

0.0164

340. FUIT 5T
/. AT ST (1)
ETTERT I
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TR/ ARET YT (2)
TAAEH TS
T/, TTATATHT
RERIN O
S vy srfaeTe
3T (4) TSRS @
HTE

T/ AT
BRI

168/12A2

127 168/14%1 fAsft (Jr2ae) | 0.0078||301. g¥ree
/ST T\ BT (1)
FOUT TET T/
T T (2)
168/14E1B

128 168/14%3 st (e [z 0.0091(|1193. e

/3T FOAT T LT
168/14E3B

129 168/14%4 st (e [z 0.0216|1194. 575

/3T FOAT T LT
168/14E4B

130 168/17T EEIRCIEEE N EE) 0.046||1242. FoawT
T/ G LT
168/17A2

131 168/174Y EEICIEEC ISR 0.0309|[301. &rHTEe
/3. AT 5t (1)
FOUT TET T/
T TET (2)
168/17B2

132 186/54T uTE EEIRCIEE N ER 0.0447||1. 38w o
AT
186/5B1B

Total 4.5297

[®T. 5. NHAI/18011/253/2018/P1U-Chennai/dt 28-03-2018/3D]
g ™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 9th May, 2025

S.0. 2084(E).—Whereas by the naotification of the Government of India in the Ministry of Road Transport
and Highways, 1429 Dated:26/03/2025, published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
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referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning/Six-laning etc.), maintenance, management and
operation of NH716B in the stretch of land from Km. 38.800 to Km. 55.500 and Km. 91.700 to Km. 116.100 in the
district of TIRUVALLUR in the state of TAMIL NADU

And whereas the substance of the said notification has been published in “The Hindu” (English) and
“Dailythanthi” (Tamil) both dated 01.04.2025; under sub-section (3) of section 3A of the said Act;

And whereas, no objections has been received from the persons interested in said lands within the time
stipulated under Section 3-C (1) of the said Act;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH716B in the stretch of land
from Km.38.800 to Km.55.500 and Km. 91.700 to Km. 116.100 in the district of TIRUVALLUR in the state of
TAMIL NADU

State: TAMIL NADU District: TIRUVALLUR

SI. No. Survey/Plot Type of Land|| Nature of Area Name of Land
Number Land (in Hectares)|| Owner/Interested
Person

1 2 3 4 5 6

Taluk: Uthukkottai

Village: Tharatchi

1 117/1 Private Dry 0.011|[752.V.Kulasekaran
S/o.Vadivel Reddy
117/1B

Village: Puducheri

2 16/1 Part Private Wet 0.0088||645. Lakshmiammal
W/0 Sengama Naidu 1.
Anchineyalu, S/o
Sengama Naidu 2.
Murthi S/o Sengama
Naidu 3. Senjaiayya
S/o Sengama Naidu 4.
16/1A2

3 16/10A Private Wet 0.0177||645. Lakshmiammal
W/0 Sengama Naidu 1.
Anchineyalu S/o
Sengama Naidu 2.
Murthi S/o Sengama
Naidu 3. Senjaiayya
S/o Sengama Naidu 4.
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16/10A2

16/8A

Private

Wet

0.0186

645. Lakshmiammal
W/0 Sengama Naidu 1.
Anchineyalu, S/o
Sengama Naidu 2.
Murthi S/o Sengama
Naidu 3. Senjaiayya
S/o Sengama Naidu 4.
16/8A2

17/3A

Private

Wet

0.0165

90. Sutha Sanmarka
Sangam
17/3A2

17/4A

Private

Wet

0.0169

577. G.Sundaraj S/o
Govindan
17/4A2

17/5A

Private

Wet

0.0126

781.R.Kirshnamoorthi
S/o A.R.Ragavan
17/5A2

77/4D1 Part

Private

Wet

0.0004

157. Pappa Naidu, S/o
Sengama Naidu
77/4D1C

77/4D2 Part

Private

Wet

0.0129

684. Seshadri S/o.
Pappa Naidu,
77/4D2C

10

77/4D3 Part

Private

Wet

0.0167

604. Mohan S/o. Pappa
Naidu,
77/4D3C

11

77/6A2

Private

Wet

0.0027

668. Seshadri S/o.
Pappa Naidu,
T716A2

12

T7/7A Part

Private

Wet

0.0016

542.V.B.Narasiman
S/o.V.Balaji
77/7A1B

13

T7/18A2A

Private

Wet

0.001

549.V.B.Narasiman
S/o.Balaji
T7/8A2A

14

79/11A Part

Private

Dry

0.073

682. K.Balaji S/o.
Kistama Naidu (1),
Munusamy S/o.
Bodaiyya (2)
79/11A2B

Village: P

ondavakkam

15

228/1A

Private

Wet

0.1776

975. C Gajendhiran,
S/o. Chengalvaraya
Chettiyar
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228/1A2

16 229/1Part

Private

wet

0.1088

234. Gajendhiran, S/o.
Chengalvaraya
Chettiyar

229/1A1

17 258/5Part

Private

wet

0.0226

418 Mangammal, W/o.
Rangappa Naidu 1.
Ramamoorthi, S/o.
Rangappa Naidu 2.
Thiyagarasan, S/o.
Rangappa Naidu 3.
258/5A2

18 260/1Part

Private

wet

0.086

9767. M Rajeshwari,
W/o0. P.K. Muniraman
260/1A2

19 292/1Part

Private

wet

0.164

42. P K Muniraman,
S/o. Krishanayya
Chetty

292/1A2

20 507/1Part

Private

wet

0.0337

9966. Rajendran, S/o.
Jambu Reddy 1.
Ellappan, S/o. Jambu
Reddy 2.

507/1A1B

21 507/2BPart

Private

Wet

0.0087

9972. D K Munusamy,
Slo. Kutty
507/2B1A2

22 526/4Part

Private

Wet

0.0138

291. Gopal, S/o.
Jayarama Chetty
526/4A1B

23 529Part

Private

Wet

0.0252

291. Gopal, S/o.
Jayarama Chetty
529/1A2

Village: Mambakkam

24 88/1A Part

Private

Dry

0.0365

486. Annamalai S/o.
Murugappan (1)
Subiramani (2) Ravi
S/o. Murugappan (3)
Rajendiran S/o.
Loganathan (4) S.
Kuppusamy Reddy (5)
Kannan S/o. Senga
Reddy (6)

88/1A1B

25 88/1B Part

Private

Dry

0.0008

987.Soundharya D/o.
Vivekanandhan
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88/1B1B

26 88/2B1 Private Dry 0.0258({799.Renuka W/o.
Mahasakthi Pandiyan
88/2B1B

Village: Sennankaranai

27 161/4A Private Wet 0.0272|625.S.Selvam S/o.
Srinivasa Reddy
161/4A2

28 171/9B1 Private Wet 0.0075(|625.S.Selvam S/o.
Srinivasa Reddy
171/9B1B

29 58/13A Private Wet 0.0184{|1112.Munusami S/o.
Ponnappa Reddy
58/13A2

30 58/9A Private Wet 0.03||1067.A.Jagan
S/o.Angamuthu
58/9A

Village: Tholavedu

31 159/2 Part Private Wet 0.0354||591. Ravi S/o.
Jayaraman
159/2A2

32 228/1A Private Wet 0.0307{|259.Munikrishnan S/o.
Senga Reddy
228/1A2

33 228/2A1 Private Wet 0.0105{|259.Munikrishnan S/o.
Senga Reddy
228/2A1B

34 228/2B1 Private Wet 0.0182(|608. Selvi W/o.Dilli
228/2B1B

35 229/1 Private Wet 0.0659|556.K.P.Prema W/o.
Ponnurangam
229/1B

36 233/1A Private Wet 0.0138||259.Munikrishnan S/o.
Senga Reddy
233/1A2

37 234/1A Private Wet 0.0143||1600.T.V.Sivalingam
S/o.Veerabhadra
Reddy

234/1A2

38 236/2A Private Maanavari 0.0126(/1685.
K.M.Samundeeswari
W/0.Krishnakumar
236/2A2
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39

236/3A

Private

Maanavari

0.0138

1685.
K.M.Samundeeswari
W/0.Krishnakumar
236/3A2

40

236/4A

Private

Maanavari

0.025

1685.
K.M.Samundeeswari
\W/0.Krishnakumar
236/4A2

41

238/1A

Private

Maanavari

0.0016

1685.
K.M.Samundeeswari
W/0.Krishnakumar
238/1A2

42

238/2A

Private

Maanavari

0.0052

1685.
K.M.Samundeeswari
W/0.Krishnakumar
238/2A2

43

245/1A

Private

Maanavari

0.0478

1685.
K.M.Samundeeswari
W/0.Krishnakumar
245/1A2

44

245/2A1

Private

Maanavari

0.0587

115. Chellammal W/o.
Chinna Reddy
245/2A1B

45

246/1A

Private

Maanavari

0.0373

1685.
K.M.Samundeeswari
W/0.Krishnakumar
246/1A2

46

246/2A

Private

Maanavari

0.0419

1685.
K.M.Samundeeswari
W/0.Krishnakumar
246/2A2

47

247/3

Private

Maanavari

0.0095

97. Sarojini
\W/0.Dhasarathan
Reddy

247/3B

48

247/4

Private

Maanavari

0.0136

1562. Neelaveni
\W/o.Manivel
247/4B

49

248/1A

Private

Maanavari

0.0399

1685.
K.M.Samundeeswari
W/0.Krishnakumar
248/1A

50

248/1B Part

Private

Maanavari

0.0402

1685.
K.M.Samundeeswari
W/0.Krishnakumar
248/1B2
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o1

248/2A

Private

Maanavari

0.0207

97. Sarojini
\W/0.Dhasarathan
Reddy

248/2A

52

248/3A

Private

Maanavari

0.0571

1457. Neela W/o.
Manivel
248/3A

53

249/1A

Private

Maanavari

0.0665

1365. Gopinath S/o.
Balarama Reddy
249/1A2

54

249/1B1

Private

Maanavari

0.0135

1365. Gopinath S/o.
Balarama Reddy
249/1B1

55

249/2A

Private

Maanavari

0.038

323. Venkatramana
Reddy S/o.Krishna
Reddy

249/2A2

56

259/1APart

Private

Maanavari

0.0206

1568. Rathinammal
W/0. Subburama
Reddy (1) Leelavathi
D/o.Subburama Reddy
(2) Hemavathi
D/o.Subburama Reddy
(3) Baskarbabu
S/o.Subburama Reddy
(4)

259/1A1

o7

259/1B Part

Private

Maanavari

0.0215

296. N.S.Raju S/o.
Subbaragava Reddy
259/1B1

58

260/1

Private

Maanavari

0.0049

1568. Rathinammal
W/0. Subburama
Reddy (1) Leelavathi
D/o.Subburama Reddy
(2) Hemavathi
D/o.Subburama Reddy
(3) Baskarbabu
S/o.Subburama Reddy
(4)

260/1B

59

260/2A

Private

Maanavari

0.0036

1568. Rathinammal
W/0. Subburama
Reddy (1) Leelavathi
D/o.Subburama Reddy
(2) Hemavathi
D/o.Subburama Reddy
(3) Baskarbabu
S/o.Subburama Reddy

(4)
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260/2A2

60 260/2B

Private

Maanavari

0.0111

296. N.S.Raju S/o.
Subbaragava Reddy
260/2B2

61 260/3

Private

Maanavari

0.0294

296. N.S.Raju S/o.
Subbaragava Reddy
260/3B

62 377/1

Private

Wet

0.0646

98. N.S.Chakkrapani
S/o. Subburagavan
Reddy

377/1B

63 385/1A

Private

Wet

0.012

1499. Chandiran
S/o.Venugopal Reddy
385/1A2

64 6/1 Part

Private

Maanavari

0.014

1395. Ravi
S/o0.Munusami Reddy
6/1A2

65 7/1 part

Private

Wet

0.0164

598. P.Shanthi
W/o0.(Late) Perumal
711A2

Village: Paruthimerikuppam

66 57/10

Private

Wet

0.015

217.Hemalatha W/o
Selvaraj
57/10B

67 57/11A

Private

Wet

0.0205

218.Ravi S/o
Munuswamy Reddy
57/11A2

68 57/12A

Private

Wet

0.01

218.Ravi S/o
Munuswamy Reddy
57/12A

69 57/13A

Private

Wet

0.014

218.Ravi S/o
Munuswamy Reddy
57/13A2

70 57/17A

Private

Wet

0.0085

218.Ravi S/o
Munuswamy Reddy
57/17A2

71 57/18B1

Private

Wet

0.006

Natarajan S/o
Duraisamy Mudaliyar
1, Lavanya W/o
Prakash 2, Bavadharini
D/o Prakash 3.
57/18B1B

72 57/1A

Private

Wet

0.045

218.Ravi S/o
Munuswamy Reddy




24

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

57/1A2

73 5712A

Private

Wet

0.027

218.Ravi S/o
Munuswamy Reddy
5712A

74 57/9

Private

Wet

0.001

01.Annamalai S/o
Kullappa Mudhali
57/9B

Village: Panapakkam

75 122/5 part

Private

Wet

0.033

251.Jayaraj S/o.
Poongan
122/5A2

76 123/13B part

Private

Wet

0.0592

247. Vedhamuthu S/o.
Poongan
123/13B1B

77 15/1C

Private

Maanavari

0.094

1018.R.Leelamanusha
S/o. D.Ramadevareddy
(Late)
15/1C

78 16/5B

Private

Maanavari

0.09

1229. Subiramani S/o.
Govidhaiyya
16/5B1

79 79/1 Part

Private

Wet

0.0077

240.Vengu Reddy S/o.
Sriramulu Reddy
79/1A2

80 79/3 Part

Private

Wet

0.0118

254. Sriramulu Reddy
S/o. Doss Reddy (1)
Ramulu Reddy
S/o.Doss Reddy (2)
79/3A2

81 79/14A

Private

Wet

0.0038

35.Gunasekara Reddy
S/o. Sriramulu Reddy
79/4A2

82 79/6A

Private

Wet

0.0032

35.Gunasekara Reddy
S/o. Sriramulu Reddy
79/6A2

83 79/7 part

Private

Wet

0.0092

254. Sriramulu Reddy
S/o. Doss Reddy(1)
Ramulu Reddy
S/0.Doss Reddy(2)
79/7A2

Village: Vadamadurai

84 415/1A

Private

Wet

0.0278

1470. Jayakumar S/o
ChittiBabu.
2.Sreepathi S/o
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ChittiBabu.
415/1A2

85 423/1

Private

Wet

0.169

362.Palayam S/o
Sengan
423/1B

Village: Alappakkam

86 14/2A

Private

Wet

0.0133

433. Ragava Reddy
S/o Rama Reddy
14/2A2

87 14/3C1

Private

Wet

0.0147

673. Paranthaman S/o
Duraisami
14/3C1B

Village: Perandur

88 179/5A

Private

Wet

0.001

824. Manikandan S/o.
Bakthan
179/5A2

89 179/6A

Private

Wet

0.011

817.Sri Venkatatesa
Perumal Kovil
179/6 A2

90 182/8

Private

Wet

0.1185

1387. Kasthuri W/o.
Sankar
182/8B

91 225/1B1C

Private

Dry

0.404

521. Ramanjulu S/o
VVengama Naidu (1)
Gopal Naidu
S/o.Senagama Naidu
()

225/1B1C2

92 225/1B4

Private

Dry

0.0034

1680. Balaji
S/o0.Srinivasan
225/1B4A2

93 230/1

Private

Wet

0.0226

1215. M.Balaji
S/o.Munikannaiya
Naidu

230/1B

94 230/2

Private

Wet

0.0378

1215. M.Balaji
S/o.Munikannaiya
Naidu

230/2B

95 230/3A2

Private

Wet

0.0345

1669. Thangababu S/o.
Dhamodaran
230/3A2B

Taluk: Pallipattu
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Village: Venkatarajakuppam

96

117/2A1

Private

Dry

0.0884

1189.Narayanaswamy
S/o Velu(1),
Murugaiya chetty S/o
Govinda Chetty (2),
Munuswamy chetty(3),
Markandaiyachetty (4)
, Venkatachalam(5),
Ganapathy S/o
Subbana Chetty (6),
Narasimman S/o
Subbana chetty (7),
Ananda reddy S/o
Periyaswamy
Reddy(8), Somureddy
S/o Periyaswamy
reddy(9), Desu reddy
S/o Periyaswamyreddy
(10),Venkatachalam
S/o Abimaniyu reddy
(11), Sanjeevirayalu
Slo
Periyakuppareddy(12),
Vadamalaikundureddy
S/o Ammandi
Reddy/(13),
C.Madhavan S/o
Ramalingaiya chetty
(14), Sanjeevirayan
S/o Periyakuppa
Reddy(15),
Govindamma W/o
Kannappa Reddy(16),
Yasodha S/o Kannappa
Reddy(17), Kumari
D/o Kannappa
Reddy(18),
Kanniyammal W/o
Govindaswamy(19),
Naveen kumar S/o
Govindaswamy(20),
Indumathy S/o
Govindaswamy(21),
Palani S/o Bangaru
Reddy(22),
Balasundaram S/o
Parasurama pillai(23)
117/2A1A2

97

120/7

Private

Dry

0.0368

1292.Mythili W/o
Balasubramaniyam
120/7B

98

120/8 part

Private

Dry

0.0387

461.Ramaiya chetty
S/o Krishnaiya chetty
2.C.Munuswamy
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Chetty S/o
Ramaiyachetty
3.C.Madhavan S/o
Ramaiya chetty
4.C.Kuppaiya chetty
S/o C.Sundaraiya
chetty 5.C.Krishnaiya
S/o C.Sundaraiya
chetty 6.C.Hemaadri
S/o C.Sundaraiya
chetty

120/8A2

99

120/9 Part

Private

Dry

0.072

516.Krishnaiya S/o
Sundaraiya
120/9A2

100

121/5D56Part

Private

Dry

0.038

592.Munuswamy S/o
Ammandi Muruga
Reddy
2.Govindaswamy S/o
Amman ka
121/5D56A2

101

121/5D57 Part

Private

Dry

0.048

651.Subramani S/o
Desa Reddy 2.
Periyaswamy S/o Desa
Reddy. 3.Thangavel
S/o Desa Reddy.
121/5D57A2

102

121/5D63 Part

Private

Dry

0.0527

1145.N.Barkavi W/o
P.V. Narayanaswamy
121/5D63A2

103

70/14C

Private

Dry

0.0054

200.Subba Naidu, S/o
Mammuti Naidu
70/14C1B

104

70/15A

Private

Dry

0.0035

452.Ramaswamy S/o
Mammmuti Naidu
70/15A2

105

70/15B Part

Private

Dry

0.0128

200.Subba Naidu S/o
Mammuti Naidu
70/15B1B

106

70/16 Part

Private

Dry

0.0148

1391.P. Venugopal
Naidu S/o P. Subba
Naidu 2.P.Suresh S/oP.
Venugopal Naidu.
70/16A2

107

70/17A Part

Private

Dry

0.0015

251.Sreenjeevi S/o
Kesava Naidu
70/17A1B
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108

76/1A2

Private

Dry

0.042

1221.Sakuntala W/o
Chandrappa Naidu (1),
Krishanaveni W/o
Rajendra Naidu (2)
76/1A1B

109

76/3A Part

Private

Dry

0.004

636.SreenivasaNaidu.1
Krishnamma Naidu. 2
Chinna Nagaraja
Naidu 3

76/3A2

Village: Mallpudi

110

246/2 Part

Private

Dry

0.063

2068.Arantammal W/o
V.V.Ramaswamy
246/2A2

111

246/3B Part

Private

Dry

0.015

1985.M.Megannathan
S/o R.Munuswamy
Reddy

246/3B1B

112

246/5A1

Private

Dry

0.001

2651. Mani S/o
Munusami Reddy 1,
Elumalai S/o
Munusami Reddy 2,
Muniraman S/o
Munusami Reddy 3.
246/5A1B

Village: Samanthawada

113

250/4Part

Private

Wet

0.0874

174. Vijayasena Reddy
S/o. Jayarama Reddy
250/4A2

114

264/11Part

Private

Wet

0.1044

54. Sivaraji Reddy,
S/o. RamaKrishnana
Reddy

264/11A2

115

298/3APart

Private

Dry

0.0045

1258. P.B.Sunilkumar
S/o. P.N.Balu 1.
P.B.Jaikumar S/o.
P.N.Balu 2.

298/3C

Village: Puniyam

116

275/1A2B2 Part

Private

Dry

0.1452

375.Vishwanathan S/o
Palaniyandi
Mudhaliyar.
275/1A2B2A2

Village: Kellpudi

117

148/11Part

Private

Wet

0.0274

344. Krishna Reddy
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S/o. Kuppusamy
Reddy
148/11A2

118 149/11 Part

Private

Wet

0.035

274. Baskar
S/o.Venkatamuni
Naidu (1) Babu S/o.
Venkatamuni Naidu
(2) Sekar
S/o.Venkatamuni
Naidu (3)
149/11A2

119 149/2 Part

Private

Wet

0.025

139. Subiramaniyam
S/o. Munusami
Manthadi

149/2A2

120 150/6

Private

Wet

0.0092

1280. Balakrishnan
S/o. Narasimma
Manthadi

150/6B

121 150/7 Part

Private

Wet

0.0225

266. Vajjiravelu
Chettiyar S/o.
Kanthappa Reddy
150/7A2

122 150/8 Part

Private

Wet

0.0428

20. Balakrishnan S/o.
Ramasami Chettiyar
150/8A2

123 166/5A

Private

Wet

0.0469

1216. Sathish Kumar
S/o. Palani
166/5A2

124 166/7 Part

Private

Wet

0.026

107. Govinda
Manthadi S/0.Guruva
Manthadi

166/7A2

125 168/11 Part

Private

Dry

0.004

2. Arulmigu Bhaktha
Pillayar Kovil
168/11A2

126 168/12 Part

Private

Dry

0.0164

340. Krishna Reddy
S/o. Nadesa Reddy (1)
Dhamodara Reddy
S/o.Nadesa Reddy (2)
Dhanalakshmiammal
W/0. Ramasami
Chettiyar (3)
Lakshmana Reddy S/o.
Avinasi Reddy (4)
Rajammal @
Muthammal
W/0.Munirathina
Chettiyar
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168/12A2

127 168/14E1 Private Dry 0.0078([301. Dhamodaran
S/o.Nadesa Reddy (1)
Krishna Reddy S/o.
Nadesa Reddy (2)
168/14E1B

128 168/14E3 Private Dry 0.0091|(1193. Ponnurangam
S/o.Kuppi Krishna
Reddy

168/14E3B

129 168/14E4 Private Dry 0.0216||1194. Durai S/o.Kuppi
Krishna Reddy
168/14E4B

130 168/17A Private Dry 0.046(|1242. Kuppamma
\W/0.Dhamodara
Reddy

168/17A2

131 168/17B Private Dry 0.0309([301. Dhamodaran
S/o.Nadesa Reddy (1)
Krishna Reddy S/o.
Nadesa Reddy (2)
168/17B2

132 186/5B Part Private Dry 0.0447{|11.Arulmigu Thandu
Maariyamman
186/5B1B

Total 4.5297

[F. No. NHAI/18011/253/2018/P1U-Chennai/dt 28-03-2018/3D]
SHAIKH AMINKHAN, Director
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